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(b) the names of the members of the Society 
with their addresses; 

(c) whether it is also a fact that share 
certificates have net been so far issued to the 
members of the society;   I 

(d) if so, the reasons therefor, and   ! what 
steps are being taken by  Government in the 
matter; and 

(e) wnether  the  Society  has  allotted the 
land to the members,  if not,   ! the reasons 
thereto^? 

THE DKFUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOPMENT 
(SHRI B. S. MURTHY): (a) to (e) The 
information is being collected and will be laid on 
the Tablp   of  the   Sibha 

 
tfHALALi DAM 

74. SHRI RAM SAHAI: Will the Minister 
of IRRIGATION AND POWER be pleased to 
state by when the work on the Halali dam is 
likely to be taken up?] 

 
t[THE DEPUTY MINISTER IN THE 

MINISTRY OF IRRIGATION AND POWER 
(PROF. SIDDHESH-WAR PRASAD): The 
project has not yet been approved by the 
Planning Commission. It is understood that the  
State  Government    are  recasting   j 

i [ ] English translation. 

 [ASSISTANCE TO MARHIA TRIBE OF MP. 

75. SHRI RAM SAHAI: Will the 
Minister of SOCIAL WELFARE be 
plea:; 1     ate: 

(a) the special assistance given by- 
Government in 19G7-6S to the Adi- 
vasis of the Marhia tribe of Abhuj- 
marh   Bastar    in    Madhya    Prs 
and 

(b) what arrangements have been 
made to give assistance especially to 
those women patients who suffer 
from diseases due to the shortage of 
nutrition after second or third deli 
very?] 

the    project.   The    modified    project 
report is still awaited.] 


